
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 

Monday, 28 March 2016 / 08 Chaitra, 1938 (Saka)   

2.00 PM 
 

REVISED LIST OF BUSINESS 

 

1. Obituary References:  
The House to observe two minutes silence on the sad demise of: 

I. Two soldiers killed in the avalanche in Siachen. 
II. Innocent victims of terror attack in Lahore, Pakistan on 27 March 2016. 

 

2. I   ANNUAL BUDGET (2016-2017): Sh. Manish Sisodia, Hon’ble Deputy Chief 
Minister to present the Annual Budget for the financial year 2016-2017. 

 

II  Demands for Grants for the financial year 2016-17: Hon’ble Deputy Chief 
Minister to present the Demands for Grants for the financial year 2016-17. 

 

III Presentation and Voting on the Supplementary Demands for the year 
2015-16:  Hon’ble Deputy Chief Minister to present the Second and Final 
Batch of Supplementary Demands for the year 2015-16.  

 

IV Appropriation (No.1) Bill 2016: Hon’ble Deputy Chief Minister to introduce 
the Appropriation (No.1) Bill 2016 with the leave of the House. 

 
The Hon’ble Deputy Chief Minister also to move that the Bill be considered and 
passed. 
 

3. Papers to be laid on the Table: 
1.  Shri Gopal Rai, Hon’ble Minister of Transport to lay the copies of the   

following on the Table of the House: 
I. Notification No.F.3(218)/MRTS/Tpt.2015/302 dated 28.12.2015 

regarding Odd/Even Scheme (English/Hindi version). 
 

II. Notification No.F.19(96)/Tpt.Sectt./2010/16 dated 5.2.2016 regarding 
plying and idle parking for goods vehicles. (English/Hindi version). 

 

III. Annual Report of Delhi Metro Rail Corporation for the year 2014-15 
(English/Hindi version). 

 

2.  Shri Satyender Jain, Hon’ble Minister of Power to lay the copy of the 
Annual Report of Delhi Electricity Regulatory Commission for the year 2013-
14 on the Table of the House. (English/Hindi version) 

 
4.  Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address to 

continue:  
Members to participate in the discussion on the following Motion of Thanks 
moved by Shri Gopal Rai, Hon’ble Minister of Transport on 22 March 2016:  
 

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address 
delivered to the Assembly on 22 March 2016.”  
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